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1847. Dr. Sanjeev Kumar Singari: 

          Shri Benny Behanan: 

          Ms. Debasree Chaudhuri: 

          Dr. Umesh G. Jadhav: 

 

         Will the Minister of FINANCE be pleased to state: 

(d) the other additional measures taken by the Government to support SCs/STs and women 

beneficiaries under the scheme to ensure their business success? 

 

ANSWER 

 

Minister of State in the Ministry of Finance 

(Dr. BHAGWAT KARAD) 

The Government has taken various steps towards effective implementation of the Scheme. These, 

inter alia, include intensive publicity campaigns, simplification of application form, Credit Guarantee 

Scheme, reduction in margin money and inclusion of activities allied to agriculture, Handholding 

support through more than 8000 Hand Holding Agencies (HHAs) on-boarded on the Stand Up Mitra 

Portal for providing handholding to the aspiring entrepreneurs / applicants in areas like application 

filing, project report preparation, skilling, financial training etc. 

             *******

(a) the present status and the details of total number of beneficiaries including SCs/STs and women 

beneficiaries under the Standup India Scheme in the country during each of the last five years, State-

wise including Karnataka;  

(b) the amount of funds sanctioned under the corpus of Credit Guarantee Fund for Standup India 

(CGFSI) during the last three years; 

(c) the steps taken for effective implementation of the scheme; and  

(a) to (d) Stand Up India Scheme (SUPI) was launched in April, 2016 to promote entrepreneurship 

among the Scheduled Caste (SC)/ Scheduled Tribe (ST) and Women by facilitating bank loans of 

value between Rs. 10 lakh and Rs.1 crore, for setting up greenfield enterprise in manufacturing, 

services, trading sector and activities allied to agriculture. State-wise details during each of the last 

five years including Karnataka is as at Annexure. 

 

As on 30.11.2022, an amount of Rs. 200 crore has been released to augment the corpus of Credit 

Guarantee Fund for Standup India (CGFSI) during the last three years. 
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1 ANDAMAN AND NICOBAR ISLANDS 33 19 250 0 0 29 1 0 28 3 4 41 6 0 42 6 11 52

2 ANDHRA PRADESH 1848 341 6896 459 107 1779 361 73 993 159 36 784 116 21 406 208 30 1141

3 ARUNACHAL PRADESH 18 349 31 2 37 4 4 18 6 1 39 6 2 65 2 2 74 1

4 ASSAM 365 322 1632 64 53 330 42 35 160 29 24 131 19 41 118 32 47 183

5 BIHAR 590 54 4796 83 7 927 75 8 785 43 6 595 31 6 349 166 7 467

6 CHANDIGARH 72 20 415 10 6 118 4 4 45 14 1 36 18 0 42 5 7 37

7 CHHATTISGARH 392 205 2778 82 44 737 31 16 329 26 7 237 15 16 158 48 29 249

8 Daman and Diu and Dadra and Nagar Haveli 9 11 95 4 0 15 0 2 13 0 3 21 0 0 3 1 1 8

9 DELHI 716 133 3958 80 7 932 104 3 552 142 76 640 133 20 447 119 19 231

10 GOA 34 9 487 8 2 94 2 0 75 4 1 103 2 0 28 4 2 22

11 GUJARAT 1303 455 9459 290 81 2064 166 94 1559 104 57 1272 113 35 1046 147 35 793

12 HARYANA 872 27 4300 119 3 967 42 7 540 128 8 586 155 1 342 132 1 280

13 HIMACHAL PRADESH 379 160 1342 87 30 258 27 13 166 30 12 194 39 11 104 37 20 182

14 JAMMU AND KASHMIR 152 155 940 46 44 293 15 16 137 14 14 132 30 50 196 10 6 46

15 JHARKHAND 280 202 2336 72 38 557 25 25 287 30 26 270 15 26 179 50 20 279

16 KARNATAKA 1640 415 8057 247 51 1230 130 36 910 191 90 1286 209 27 833 324 79 1093

17 KERALA 266 28 4257 43 2 691 40 4 772 35 2 616 30 6 304 35 5 382

18 LADAKH 23 267 6 0 30 0 0 15 0 6 8 0 2 3 0 1 85 4

19 LAKSHADWEEP 1 2 0 0 0 0 0 0 1 0 0 0 0 0 0 1 0

20 MADHYA PRADESH 1059 306 5343 188 44 1098 76 17 409 50 51 452 69 21 372 200 47 839

21 MAHARASHTRA 2124 364 10244 380 49 1925 217 42 1153 182 48 1058 175 22 835 443 76 1699

22 MANIPUR 41 126 153 5 14 31 10 18 24 6 19 19 1 14 15 9 14 21

23 MEGHALAYA 19 219 81 4 41 16 6 15 11 0 20 7 2 22 12 2 31 10

24 MIZORAM 25 408 32 5 50 4 4 46 6 5 37 9 1 64 1 2 98 0

25 NAGALAND 31 472 64 11 78 20 5 47 4 2 64 15 1 95 5 2 67 4

26 ODISHA 601 211 4246 109 32 897 60 20 535 72 44 572 81 26 449 70 18 446

27 PUDUCHERRY 39 2 304 8 0 70 6 1 36 1 0 54 5 0 29 5 0 24

28 PUNJAB 985 66 4315 132 9 933 56 3 448 115 22 510 244 7 340 98 12 410

29 RAJASTHAN 950 493 6239 146 67 1261 91 47 805 47 106 646 90 19 447 149 60 761

30 SIKKIM 69 195 178 6 14 12 10 42 62 7 16 32 11 14 18 20 35 29

31 TAMIL NADU 2158 273 13958 398 27 2543 259 100 2285 192 75 1847 358 24 1558 339 20 1756

32 TELANGANA 1793 947 6120 407 166 1650 433 218 1051 221 115 804 181 102 551 112 116 486

33 TRIPURA 95 50 181 11 8 28 11 3 10 6 4 14 11 7 20 18 12 25

34 UTTAR PRADESH 2436 173 15204 476 23 3509 346 47 2189 224 54 2092 166 10 1430 210 8 1020

35 UTTARAKHAND 269 163 2084 47 13 476 42 9 342 55 83 263 12 13 254 21 3 75

36 WEST BENGAL 2121 164 7625 255 7 1527 120 16 894 173 53 712 276 15 555 403 35 847

23808 7806 128406 4284 1184 27025 2821 1060 17621 2318 1225 16056 2619 803 11490 3430 1131 13902

Annexure as referred to in respect of Lok Sabha Unstarred Question No. 1847 for reply on 19.12.2022

 Standup India scheme

State-wise details of the SC/ST and women beneficiaries under Standup India Scheme

As per Data reported by Banks on SIDBI portal

Total

FY 2017-18 FY 2018-19 FY 2019-20 FY 2020-21
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